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NAME OF THE PARTIES: l,akshman Karia & Anr.
v/s.

cHK Hospitality & Infrastructures Ltd

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
al]^d 241-242 of the Companies Act, 2013.
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ORDER

cP 175l 24r /NCLT/MBA4AIi/2017

In the three applications pending before this Bench, parties are directed to file replies

to the respective applications within two weeks hermt rejoinders, if any, within two weeks

thereof.

List these applications alongwith Main Petition for hearing on 17.10.2017
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